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Mudit Nagpal <advmuditnagpal@gmail.com>

Additional Affidavit filed on the behalf of Appellants in Appeal No. 39/2022 and
Appeal No.40/2022.
1 message

Mudit Nagpal <advmuditnagpal@gmail.com> Tue, May 9, 2023 at 3:36 PM
To: secy-moef@nic.in, sanand.cpcb@nic.in, mpcbmumbai@mpcb.gov.in, psec.env@maharashtra.gov.in, nimesh@asi.in,
panvelcorporation@gmail.com, "adv.rbmahabal@gmail.com" <adv.rbmahabal@gmail.com>, bksharma.cpcb@nic.in,
ms@mpcb.gov.in

Sir/Ma’am

In pursuance of the order dated 17.03.2023 passed by the National Green tribunal Western Zone bench in
Appeal No. 39/2022 and Appeal No.40/2022 wherein the Hon'ble Tribunal had directed the appellant to
file an Additional Affidavit.

The present Additional Affidavit is being filed. Please find attached the copy of the Additional Affidavit.

The Next date of hearing of the matter is fixed on 15.05.2023.

 

Thank you

Advocate Mudit Nagpal

Office of Advocate Nrapen Shankar Acharya

Mobile No.:-  +91-82890-12747

2 attachments

Additional Affidavit No 40.pdf
6168K

Additional Affidavit No 39.pdf
8981K
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